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. sonfdaughter/wife of j@/ﬂ/ify/,{{//)ﬁ//\'//;//

years, belonging to 9/77/¥€/J/7/F/Zﬁ//?/77?/€
service and presently working as gj/#//?yfﬁ/w/‘/fﬁf///fj S

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

{Assets In foint name Indlcating the extent of joint ownership will also have to be

Al

given}
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Description
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Spouse
Namea(S)

Dopendant-1
Name

Dependunt-2
Name

Depandant-3
Etc. Name
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Cash
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[ Deposits In

Banks, Flnancial
Institutions And
Non-Banking
Financial

Companies

“(ill) | Bonds,

Debenturaes and
Shares In

- companias
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Other financlal
Institutions,
NSS, Postal

-Savings, LIC

Folicies, eic
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Mator Vehicles
(details of
make, etc,)
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Jewellery (give

details of
weight and
value)
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Other assets,
such as values
of claims /
interests
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Mote: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non fisted

comparnles should be given,
* Dependant here means a person substantiaily dependent on the income of the

employee,
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[Note; Properties in joint ownership indicating
alsa have Lo be indlcated}

the extent of jeint ownership will
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Description

Self

§

" Spouse

“Dependant-1 | Bependant-2

Hame

Dependant-3
Etc. Name

Nama(S) Name

(i)

- Agricuitural Land

| - Location{s)

- Survey number(s)
- Extent (Tetal
measurement)

N7C
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-Current market value
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Non-Agricultural Land
- Lacatlon(s})

- Survey number(s)

! - Extent (Total
(measurement)
-Current market value
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Butldings (Cemmercial
and residential)

| Locatlon(s)

- Survey /door
number(s)

- Extent (Total

| measurament)

- Current market
value
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Houses / Apartments,
, ete,

- Location(s)
- Survey fdoor
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= Extent (Total
| measurement)
- Current market
value
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1 glve heren below the details

institutions and government dues:- i
[Note : Please glve separate details tor each item)

of my labillties / overdues to- putlic financial

Hame & addross of Bank f

Amount outstanding as |

[ s I"Description
[ L Einanclal Institutions(s} / O §(irenreiasepss
i S __Department(s) | S
(a) | (I} Loans from Banks e/ A4S
(i1} Loans fram financlal
inskitutions “ NzC :
(lily Government Dues:
| {a) dues to departments
dealing with government NzC
accommadation o s SRt
(b) dues to departments
deating with supply of /\/Z(—
water ¢ i i o A
(c) dues to departments
dealing with supply of NI

ulale o

electricity

S
ﬁ/jﬂ’ / 9026




1d) dues to departme nts | &
dealing with telephones _pMEC
(e) dues to departments
dealing with government /\/Z L
transport (Inciuding
1 aircraft and helicopters) 4 : S 28 i it
() Other dues, If any /\/,Z'C
(b} | (1) Income Tax including S
surcharge [Also indicate
the assessment year upto | LZZPRQG%R
! which Income Tax Return
' flled. Glye also Permianent i |
Account Number (PAN)] s il
(il) Wealth Tax [Also
Indicate the assessment NZC
year upto which Wealth
Tax return filed.] : AR i i
(il1) Sales Tax [Qnly in :
¢ase of proprietary NZL
 business] SIS
(iv) Property Tax
C. personal Detall
; o e
GPF/CPF/PRAN No. - 17 0926 33 23 fae 1
Gender - ‘; E//)&gl (34/F)
Date of Birth i e ; :
i 0 [ ctBals 210 |8 O | (D/MMAYYYY)
Class/Group - ) sk
Cadre i . = ——
[DRZA ETRY OPERAT 2K &l

(Full Name e.g. B.A.S.-Bihar Administrative Sarvice,

B.5.5.- Blhar Secretarlat Service et¢,)

Home Districk o i Nﬂ(ﬁ”@/@j

I hereby deciare that the above details are true to U
knowledge and belief,

Signatu.re (QWEWJJW ................ e

he best of my

Name of Employee: IQ/L?J /\/665“}'/ /"(LW/Q/Q
otace: NIINOA NN Deslgnatian: BRA. ENTHAL. OPERRBR,
Date: .[3.!@2“. : QWQ/; Department: .ﬂﬂ/ﬁjﬁ Vﬂf/y//?/\/ ,5?/4?/467

sset daeclaration form

Please sign each page of the declaration. A
de)

must Ba in A4 size white paper with computer typed (single si

in prascribed format, _
pa Az———
Blo9 (7026

Note:



